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(b) if so, the details thereof; and 
(c) the steps proposed to be taken t o  

improve fiscal and monetary incentives 
and various other facilities at  export 
processing zones? 

THE MINSTER O F  STATE OF 
THE MINISTRY OF COMMERCE 
(SHRI P. CHIDAMBARAM): (a) Yes. 
Sir. 

(b) The Indian Institute of Foreign 
Trade in its Market Survey conducted 
for the Kandla Free Trade Zone 
in Jan. '90 had outlined some sugges- 
tions for the accelerated development 
of the Zone which included, inter-alia 
cncoura_eing trade with USSR on rupee 
payment hasis. lowering of value addi- 
tion norms, allowing trading activities 
in the Zone, automatic broad banding 
and the setting up of a Central Autho- 
rity for EPZs and 10O0/; Export Ori- 
ented Units. 

(c) These and other suggestions are 
under consideration. 
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Will the Minister of DEFENCE bc 
pleased to  state : 

(a) whether the attention of the 
Government has been drawn to  the 
wws  item captioned "PEC t o  involvc 
private sector in defence exports" 
appearing in the "Hindustan Times" 
dated July 19, 1991 ; 

(b) if so, whether the Projects and 
Equipment Corporation of lndia ap- 
pointed by the Union Oovemmmt for 

E ornoting and exporting defena  rc- 
tad s t o r e  has decided to eacowagc 

private Ecdor 'ciprtioa in dcf'eaa 
prabetioaan 8"" exports; 

(c) if so, the details in this regard 
and the criteria and terms and condi- 
tions of their appointment; 

(d) whether the Industrial Policy 
Resolution of 1956 is also proposed 
to be amended to tap the defence 
export market; and 

(e) if so, the details thereof? 

ITHE MINISTER OF DEFENCE 
(SHRI SHARAD PAWAR) : (a) Yes, 
Sir. 

(b) The PEC offers assistance to 
private sector units. including those 
engaged in production of defence 
related stores, in their exports. 

1 
(c) The PEC works out individua 

agreements with manufacturing con- 
cerns for the export ventures on a case 
to case basis. 

(dl No, Sir, 
(e) Does not arise. 

National Higbwrgs 
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Will the Minister of SURFACE 
TRANSPORT be pleased to state : 

(a) the names and length of National 
Highways in the country and tbe 
States through which they pass; and 

(b) the names and length of Statc 
Highways under consideration for con- 
version into National Highways. State- 
wise? 

T H E  MINISTER OF STATE OF 
THE MINlSTRY O F  SURFACE 
TRANSPORT (SHRI JAGDISH TY- 
TLER) : (a) A statement is enclosed. 

(b) There is no  proposal at present 
t o  declare new national Highways. 
The w t i o n  of further additions to 
the A.H. grid would be takm only 
after daalirotion of tbe 8th Five Yenr 
P)tn, 
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An abstract of NH Numbers/Narne of Roures/Length in Kms in Various Stater 
Position as on 1-8-1991 

51. N.H. Name of the Route Total States through which p&g 
No. No. m 

-1 ?AT 
1 2  3 4 5 

1 I Delhi-Amritsar-Indo/Pak Border 456 Delbi 22 
Haryana 180 
Punjab 254 

2 1 A Jakodbar- Uri . . .  663 Punjab 108 
H.P. 14 
J & K 541 

3 1 B Batote-Doda-Kiahtwar 107 J & K  107 
4 2 Delhi-Calcutta . . .  1490 Delhi 19 

Haryana 74 
U.P. 770 
Bihar 392 
West Bengal 235 

5 3 A g n - b m k y  . . . 1161 U.P. 26 
Rajasthan 32 
M.P. 712 
Ma harashtra 391 

6 4 Thabe- hladras . . .  1235 Maharashtra 371 
Karnataka 658 
Andhra Pradgh 83 
Tamil Nadu 123 

7 4-A Bdp.um-Plolrji . . . 133 Karnataka 
Goa 

9 5 J h u  Pokhria-Mulnu . . 1533 Orise 488 
Andhra R a w  loo0 
Tamil Nedu 43 

11 6 Dbuk+c.lcuna . . . 1645 Mnbarash~ra 686 
M.P. 314 
Orisrr 462 
Bihu 22 
Wcst B c w l  161 



Palayankottal-Tut icorin Port . 
Ddhi-Bombay. . . . 51 Tamil Nadu 

1428 Delhi 
H ~ r y ~ n a  
Gujmt 
Rajasthm 
Mahamhtra 

378 Gujarat 
206 Gujarat 
46 Gujarat 

791 Mahamshtra 
Karnataka 
A.P. 

403 Delhi 
Hlryaru 
Punjab 

M-Fazilkr-IrrdofRI Border . 

582 U.P. 
Rajaahan 

890 M.P. 
Rajasthen 

491 Maharashwa 
Karnataka 

Pathankot-BamPirhiPIi (near 
Kandh) 

46U A.P. 
Mnharashtn 
M.P. 

220 Punjab 
H.P. 
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Chas-Talchar . . . 
Ddhi-Lucknow . . . 
Ludmow-Shivpuri . . . 
manri-Lakhaadon . . . 

Allahabad-Mangawan . . 

Barauni-Lucknow . . 

Pipra Kothi-Raxaul-indo/Ncpal 
borda 

Barasat-Biurgaon-LndoiBangladesh 
Border 

459 Bihar 
OriBa 

438 D&i 
U.P. 

319 U.P. 
M.P. 

3% U.P. 
M.P. 

93 U.P. 
M.P. 

570 Bihar 
U.P. 

68 Bihar 

1% U.P. , 

230 Bihar 
1125 Bihar 

W-B. 
AhSam 

92 west Bengal 
Sikkim 

19 Assam 
U S  W. Bengal 

Assam 
179 Bibar 

w. BclUnl 
352 B h  

6 8 0 A s a m  
23Arsam 

54Ascam 
436 Assun - 

m p u r  
161 Meoholpya 

51 w. Eon@ 
261 oliw 
SSI M.P. 

Oriorr 
A.P. 



495 MeOhlryr 
Amam 
'kippa 

387 Tamil Nadu 
40 T d  N d u  

pondicbary 
132 Tamil Nadu 
640 Tamil Nadu 

KaPln 
6 K d a  

328 Karnatnka 
440 Tamil Nadu 

K8rAla 
192 Mlhnruhtm 
149 Asmam 

M q W w  
8S0 h m  

Anrnachal Pmdah 
25 APrPm 

Anmochrl mdah 
320 AaPm 

M a n i p  
5 6 o h m m  

Mfiarrm 
9 Mizonm 

27 MIzorun 
77 W. Beil 

285 U.P. 
93 G u W  76 NEI 

2522. SHRI SY ED SHAHABUD- 
DIN : m n ~ s l n  01 IRTEIWX 

b;e""jit^d to state : 
(a) thc nature and extent of violation 

of Indurn territory or air space or ml- 
torid waters by any forei&n country 
durhg 1990-91; 

@) whether the violPtion was 
brought to the notice of tbe offtadin8 
wuntry; md 

THE MINISTER OF DEFENCE 
(SHRI SHARAD PAWAR) : (a)There 
havc been a few cases of such viola- 
tions. It would not be desirable to 
disclow details. 

(b) and ( c )  Protests wcfc lodpd 
with the concerned foreign Govern- 
ments who sere also ukd to enrun 
riminst the recurrence of such incidents 

2523. 
Will the 




